L INCOME TAX APPELLATE TRIBUNAL, INDORE
CAUSE LIST OF DB BENCH FOR 27-APRIL-2026 (MONDAY)
BEFORE HON'BLE BHAGIRATH MAL BIYANI, ACCOUNTANT MEMBER
AND HON'BLE PARESH M. JOSHI, JUDICIAL MEMBER
IN COURT ROOM 1
WEBEX MEETING ID 2641 544 9635 PW-DG2025 TIMING:10:30 AM
Srl | Appeal Number A,f,::‘: Assessee Name Remarks
1 | ITA 168/IND/2025 | 2016-17 |[A] DISTRICT COLLECTOR HARDA
2 | ITA 404/IND/2025 2017-18 | [A] DISTRICT COL_LECT OR HARDA
3 | ITA658/IND/2025 | 2011-12 |[A] PRAKASH CHANDRA DOSI
4 | ITA 470/IND/2025 2016-17 | [A] DINESH KHEMANI
5 | ITA 478/IND/2025 2021-22 | [A] RATAh_I SINGH
6 | ITA 635/IND/2025 2018 [D] MYSOREDEEP PERFUMERY HOUSE
7 | ITA 643/IND/2025 | 2018-19 |[A] MYSOREDEEP PERFUMERTHOUSE
8 | ITA 698/IND/2025 2025.26 | [A] MRIG TRISHNA JANKALYANKARI SAMA] SEVI SANTHA
9 | ITA 892/IND/2025 2019-20 | [A] DHEERAJ VAIDYA
10 | ITA 893/IND/2025 NA 'I[Ql]J g_iquEE ANNAPURNA KSHETRA MAHESHWARI MAHILA CHARITABLE
11 | ITA 894/IND/2025 NA _FQ{]J?‘?REE ANNAPURNA KSHETRA MAHESHWARI MAHILA CHARITABLE
12 | ITA 895/IND/2025 NA _}é\ngSI.I:IREE ANNAPURNA KSHETRA MAHESHWARI MAHILA CHARITABLE
13 ITA 897/IND/2025 2017-18 | [A] NAVALSINGH SAHAKARI SHAKKAR KHARKHANA MARYADIT B
14 | ITA 899/IND/2025 | 2009-10 |[A] TRIMURTI A§SOCIATES
15 | ITA 900/IND/2025 | 2020-21 | [A] UJJAIN SAHAKARI DUGDH SANGH MARYADIT
_1? ITA 901/IND/2025 | 2020-21 [[A] UJJAIN SAHAKARYDUGDH SANGH MARYADIT B
17 | TTA 904/IND/2025 | 2017-18 |[D] VIRAJ NARANG L/H VINOD NARANG
18 | ITA 166/IND/2025 7 2019-20 | [D] GLOBAL HEAVY ENGINEERING INDUSTRIES
19 | CO 16/INDf2025 2019-20 | [A] GLOBAL HEAVY ENGINEERING INDUSTRIES
20 | ITA 247/IND/2025 | 2016-17 | [A] RICHA ARORA 7
21 | ITA 609/IND/2025 | 2019-20 |[A] SHREE G T SALES
22 | ITA 982/IND/2025 | 2018-2019 | [A] BAGLI PRAGATI SAMITI
23 | ITA 896/IND/2025 | 2022-23 | [D] SHREE 5;1 RIDDHI TRADERS N
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INCOME TAX APPELLATE TRIBUNAL, INDORE
CAUSE LIST OF DB BENCH FOR 28-APRIL-2026 | (TUESDAY)
BEFORE HON'BLE BHAGIRATH MAL BIYANI, ACCOUNTANT MEMBER
AND HON'BLE PARESH M. JOSHI, JUDICIAL MEMBER
IN COURT ROOM 1

WEBEX MEETING ID 2641 544 9635 PW-DG2025 TIMING:10:30 AM
srl | Appeal Number A‘s,: ::_t' Assessee Name Remarks
1 | ITA 756/IND/2024 | 2011-2012 [[A] M/S PUMARTH INFRASTRUCTURE PRIVATE LIMITED
2 | ITA 767/IND/2024 | 2018-19 |[A] AGRAWAL AGRO FARM
3 | ITA 905/IND/2025 | 2017-18 |[D]JEEVAN GURNANTI
4 | ITA908/IND/2025 | 2020-21 [[A] BANSAL PATHWAYS DAMOH KATNI PRIVATE LIM[TEb
5 | ITA 910/IND/2025 | 2015-16 [ [A] ABHIMANYU YADAV
6 | ITA911/IND/2025 | 2014-15 |[A] RAJKUMAR KHILWANI . -
7 | ITA 912/IND/2025 | 2013-14 |[A] RAJE(U;AR KHILWANI
8 | ITA913/IND/2025 | 2009-10 |[A] RAJKUMAR KHILWANI ) B
9 | ITA 914/IND/2025 | 2022-23 |[A] BRAVO RFALTII;S 7
10 | TTA éZD/IN D/2025 | 2022-23 |[[A] BRAVO REALCON LLP - B
11 | ITA 109/IND/2021 2015-16 | [A] SHRI RAJESH SHARMA -
12 | ITA 511/IND/2025 | 2012-13 [A] SHRI SANTOSH IgJMAR SHRIVASTAVA
13 | ITA 521/IND/2025 | 2012-13 [D] K_AUSHLYA SUBHASH KARWA
14 | ITA 530/IND/2025 2017j18 [A] VINOD SHARMA
15 | ITA 619/IND/2025 | 2017-18 [A] SWATI Jﬁ_\IN )
16 | ITA 620/IND/2025 | 2018-19 [A] SWATI JAIN ¥
17 | ITA 621/IND/2025 2019-20 [ [A] SWATI JAIN
18 | ITA 622/IND/2025 | 202021 |[A] SWATI JAIN
19 | ITA645/IND/2025 | 4, p‘\['iggble [A] LION SHIKSHAN SAMITI MUNDI
20 | ITA 679/IND/2025 | 2018-19 |[A] RAGHAV DEVELOPERS
21 | ITA 680/IND/2025 | 2019-20 [A] RAGHAV DEVELOPERS
22 | 17A 789/IND/2025 | 2024-25 |[D] AASHTA DOSHI
23 | ITA 310/IND/2025 | 2017-18 | [A] ARVIND KUMAR SINGHAVI
24 | ITA 906/IND/2025 | 2018-19 |[A]IMD PALACE AND RESORTS PRIVATE LIMITED

(Q'{Assistant Registrarn
24-Apr-2026 .
|

Scanned with CamScanner




T—,,

INCOME TAX APPELLATE TRIBUNAL, INDORE
CAUSE LIST OF DB BENCH FOR 29-APRIL-2026 (WEDNESDAY)
BEFORE HON'BLE BHAGIRATH MAL BIYANI, ACCOUNTANT MEMBER
AND HON'BLE PARESH M. JOSHI, JUDICIAL MEMBER
IN COURT ROOM 1
WEBEX MEETING ID 2641 544 9635 PW-DG2025 TIMING:10:30 AM
Srl | Appeal Number A::?rt' Assessee Name Remarks
1 | ITA 904/IND/2024 2017-18 § [A] MANOJ KUMAR TIWARI
2 | ITA S08/IND/2024 2020-21 | [A] REFCRM ACTIVITIES BY YOUTH SOCIETY
3 | ITA427/IND/2024 | 2011-2012 | [A] RAJENDRA SINGH KHICHI
4 | ITAG45/IND/2024 | 202021 | [A] CUMMINS TECHNOLOGIES INDIA PRIVATE LIMITED
5 | ITA915/IND/2025 | 2022-23 |[A] APPLE REALMART PVT LTD o
6 | ITA916/IND/2025 | 2022-23 | [A] MID INDIA CREATIONS LLP
7 | ITA917/IND/2025 | 2022-23 | [A] ROHIT ENTERPRISES
8 | ITA918/IND/2025 | 2015-16 |[D] PADMA HOMES PRIVATE LIMITED
9 | ITA919/IND/2025 | 2022-23 | [A] SHANTI REALTY PRIVATE LIMITED
10 | ITA921/IND/2025 | 2016-17 | [A] SANJAY PRAGAT
11 | ITA 922/IND/2025 | 2017-18 | [A] SANJAY PRAGAT i
12 | ITA 923/IND/2025 | 2018-19 | [A] SANJAY PRAGAT
13 | ITA 924/IND/2025 | 2019-20 | [A] SANJAY PRAGAT -
14 | ITA 925/IND/2025 | 2020-21 |[A] SANJAY PRAGAT B
15 | IT(SS)A 8/IND/2025| 202021 | [A] JIGNESH KUMAR BARAD
16 | CO19/IND/2025 | 2012-13 |[A] RISHIKESH NIRMAAN
17 | ITA 613/IND/2025 | 2012-13 | [D] M/S RISHIKESH NIRMAAN
[A] M P INDUSTRIAL DEVELOPMENT CORPORATION LIMITED FORMALLY
18 | TTA 290/IND/2025 | 201718 " J¢NowN AS MPAKVN(UJJAIN) LTD
[A] M P INDUSTRIAL DEVELOPMENT CORPORATION LIMITED
19 | ITA291/IND/2025 | 2018-19 |EnpmERLY KNOWN AS MPAKVN ( UJJAIN) LTD
20 | ITA 345/IND/2025 | 2018-19 | [D] ANANTNARAYAN MEENA
21 | ITA 352/IND/2025 | 2017-18 | [A] AWASTHI BROTHERS
22 | TTA 755/IND/2025 | 2018-19 | [A] UNNAT KRISHI SAHKARI SANSTHA MARYADIT )
23 | ITA775/IND/2025 | 2014-15 | [A] BASANTI BAI BARAD )
24 | TTA 780/IND/2025 | 2013-2014 | [A] ROOPLAXMI INDUSTRIES INDIA LIMITED ~
A(Asﬂﬂm‘lh‘?/eﬂs" ar
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INCOME TAX APPELLATE TRIBUNAL, INDORE

CAUSE LIST OF DB BENCH FOR 30-APRIL-2026 (THURSDAY)

BEFORE HON'BLE BHAGIRATH MAL BIYANI, ACCOUNTANT MEMBER
AND HON'BLE PARESH M. JOSHI, JUDICIAL MEMBER

IN COURT ROOM 1

WEBEX MEETING ID 2641 544 9635 PW-DG2025 TIMING:10:30 AM

S | Appeal Number As:r:rt. Assessee Name Remarks
1 | ITA 26S/IND/2024 | 2014-2015 | [A] MADHURI CHOUDHARY
2 | ITA 371/IND/2025 2021-22 | [A] SUNIL KUMAR GUPTA
3 | ITA 926/IND/2025 2022-:2?.’: [A]ELOURS NIiRMAiNi PRIVATE LIMITED
4 | ITA 930/IND/2025 2012-13 | [A] ARCHANA GUPTA
5 | ITA931/IND/2025 | 2019-2020 | [A] RAJENDRA KUMAR
6 | ITA 932/IND/2025 2018-19 | [D] ADIM JATI SEVA SAHKARI SAMITI MARYADIT I(I-;\NDARA
7 | ITA 933/IND/2025 2013-14 | [A] SPACE REALCON INDIA PRIVATE LIMITED
8 | ITA 934/IND/2025 2018-19 | [A] MANDAR GOPAL TALANG
9 | ITA 936/IND/2025 2007-08 | [A] ANAND KUMAR GUPTA
10 | ITA 937/IND/2025 2016-17 | [A] SHASHI BHUSHAN KHANDELWAL
11 | ITA 465/IND/2025 2010-11 | [A] VIJAY KUMAR MITTAL B
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CAUSE LIST OF .
PART HEARD MATTER
FOR 27-APRIL-2026 (MONDAY)

CCOUNTANT MEMBER
= = AGIRATH MAL BIYANI, A
SR :l:lglél-?::l PARESH M. JOSHI, JUDICIAL MEMBER

PART HEARD MATTERS
Assmt.
Sl Appeal Number Year [[Prossed
| 1om | 1as | 1na | 2026 | 216" |6a) MoKENZIE PHILIP (INDIA) LLP
5 | mra | 340 | nd | 2025 | 205 |[A1 SHAFIA BEE
2016-
3 | ma | 656 | 1nd [2025| “y7
24-Apr-2026
INCOME TAX APPELLATE TRIBUNAL, INDORE
CAUSE LIST OF
PART HEARD MATTERS
FOR 29-APRIL-2026 (WEDNESDAY)
BEFORE SHRI BHAGIRATH MAL BIYANI, ACCOUNTANT MEMBER
AND SHRI PARESH M. JOSHI, JUDICIAL MEMBER
PART HEARD MATTERS
Srl Appeal Number AYs:::_t' Assessee Bench |Remarks
ITA I 819 I ind | 2025 | 217" |TA] SHRT BHADER PATEL DB
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